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He ard on it 1.4.98 ' Order on ¢ 1,4.98.

§.N.Mallick, VC

5 None a~pears for the-;pplicant on repegted calls. It is noted
that none appeared fa the applicant on earlier thres successive occa=-
ssions. The appiication is dismissed for default. Ms.K.Bgnerjee, counse

app@arsvfor the respondents. No order gs to costs,
L
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